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8hri P. T. Chacko: May I know 
whether the system now prevailing as 
regards the procurement of coffee 
seeds does not exempt even the small-
est grower even though he produces 
only to the extent of what is needed 
for his own consumption? I want to 
know whether Government are taking 
any steps to protect the interests of 
those who produce only for their own 
use. 

Shri Karmarkar: I have not that 
information under this Question. If 
the han. Member puts a question. I 
will find out. 

Shri Neswi: Is this land fit for the 
growth of food crops? 

Shri Kannarkar: Coflee is grown 
under peculiar circumstances as re-
gards land and climate. If mv friend is 
curious. I can tell him that Indian ex-
perience shows that coffee prefers land 
situated at 1500 to 5500 feet above the 
sea level. the exact altitude being 
controlled to a large extent by lati-
tude which may be put down roughly 
at 25th parallel of latitude north and 
south. The temperature best suited 
would appear to range from 55 to 80. 

Shri N. Somana: What is the area 
under 'Arabica' coffee? 

Shri Karmarkar: I have not got the 
exact figures. 

$bri s, C. Samanta: May I know, 
Sir. the varieties of coffee that are 
crown in India and which variety is 
liked very much? 

Shri Karmal'kar: I understand there 
are twe vnrieties: Robusta and Arabica. 
I understand one of the varieties is 
crown wildly in the hills and the other 
is cultivated. 

"GROW MORE FOOD" CoMMITTEE 

-n08. Shri S. C. Samanta:(a) Will 
the Minister of Food aDil lInleliJtUre 
be pleased to state how many times 
the "Grow More Food" Committee sat 
and what are the ftnal recommenda-
tions of the Committee? 

.(b) Have the. Membef~ .Qf the Com-
mlttee touredlill over Indta T 

(c) What are the non-official agen-
cies that were consulted by the Com-
mittee? 

(d) How much has been spent in 
connection with the Committee? 

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a) 
The Committee had three sessions. A 
summary of the final recommendations 
of the Committee is given at pp.69-77 
of its report which has already been 
placed on the Table of the House. 

(b) No. 
(c) Non-official agencies like the 

Chambers of Commerce, Universities, 
Political Organisations. Co-operative 
and Land Mortgage Banks. eminent 
persons having experience in agricul-
ture al'd private individuals .nd orga-
nisations associated or interested in 
the G. M. F. work including practical 
farmers and agriculturists. were con-
sulted by the Committee. 

(el) About Rs. 21.000. 
Shri S. C. Samanta: May I know. Sir. 

whether the recommendations of this 
Committee will be ('am pared with the 
recommendations of the Maitra Com-
mittee and what steps will be taken by' 
Government? 

Shri Karmarkar: Primarily our atten-
tion u; devoted at the moment to the 
report of this Committee. All other 
relevant material will also be considered. 

Shri S. C. Samanta: May I know. 
Sir. whether copies of the report of 
this Committee wiII be supplied to the 
Members of the House:. 

Shri Karmarkar: I said a copy has 
been placed on the Table of the House. 

Shri 8. C. Sama1lta: I want to knoW' 
if copies ,,-ill be supplied ta tfie mem-
bers of the House. 

Shri 1[annarkar. 1 cannot promise. 
It depends upon the number of copies 
available. We are all .interested in it 
and we shan certainly {riace some copies' 
In the Notice Office. . 

Shd VdayudhaD: May I know. Sir, 
whether the Government have derived 
lillY advantage out of this Committeer 

and if so. what it is? 

Mr. Speaker: I have not been able to 
understand the question. 

Shri S. N. Das: With regard to the-
answer to part (b) of the question. may 
I know. Sir. why the Committee did not 
go to the ·States with a view to enquire 

into the workinli: of the Grow Mo_ 
Food scheme! 
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Shri Kannarkar: Sit, I understand 
the members of the Committee did a 
litde toujng. But in view of the fact 
tbat they got full information from the 
States and from as many as 107 per-
sons and organisations. it was not «;on-
sidered necessary for them to roam 
about the country. 

Shri S. N. Das: 0" the floor of the 
H '.llise S J many times various comp·-
laints were made regarding the work-
ing of this scheme in the various States. 
:\luy I k:lOW. Sir. whether this point was 
included in the terms of reference or 
not? 

Shri Karmarkar: This question was 
doubtless considered from all points of 
view and if the hon. M~mber will 
kindly read the report. he will find 
th"t it is birly exhaustive and accu-
rdte. 
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Shd \,ecraswamy: May I know, Sir, 
whe. '1 cr the results of the grow-more-
fooel >.'heme in the States are up to the 
'satisfaction of Government 

Shri Karmarkar: Sir, 100 per cent 
.'atisfacl ion is iOn per cent. and 60 per 

(('ent. sat!sfaetion is 60 per cent. 

boo-BURMA TRADE AGREEMENT 

*2109. Dr. Ram Subha&, Singh: Will 
lhe Minister of Food and Agriculture 
be pleased to state the quantity of 
Burma rice so far imported into India 
under the Indo-Burma Trade Agree-
ment? 

The Deputy Minister of Commerce and 
Industry (Shri Karmarkar): Under the 
Indo-Burma Trade Agreement entered 
into in May 1951. 2.11.000 tons of rice 
was imported in 1951. and 2,34.000 tons 
in 1952 upto the 15th July, 1952. 

Dr, Ram Suhhag Singh: May I know. 
Sir. the total quantity of rice to be im-
ported from Burma under this Indo-
Burma agreement? 

Mr. Speaker: Was this not answered 
before? 

Shri Sarmah: May I know the land-
P.rt cost of Burma rice in India? 

Shri Karmarkar: It is not in the publil= 
interest to discl~se the price. 

Dr, Ram Subhag Singh: May 1 know 
the total Quantity to be imported under 
this ail'eementT 

Shri Karmarkar: The total quantity 
to be imported during 1951 was 2.40.000 
tons out of which I find 2.30.000 were 
actually imported. During 1952, the 
total quantity programmed to be im-
ported. was 3.50.000 tons out of whicb 
the quantity that has been received bas 
been about 2,00.000 tons. 
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public interest to diselose it, 
Sardar Hukam Singh: Is it stipulated 

in the agreement that a specified quanti-
ty of nce shall have to be imported to 
the encj of 1 ~l55 or E\'ery year a new 
allocation is to be made? 

Shri Karmarkar: Sir, the hon. Mem-
ber is right. We have at the present 
moment made an agreement from 1952 
to 1955. for four years. In fact, the 
agreement was for five years. The 
agreement will last till 1955. During 
the four \,ear 3.50.000 tons are pro-
grammed to be imported. 

Shri M, S, Gurupadaswamy: May I 
know. Sir. whether the Government is 
allowillg any private import of riCE: from 
Burtna? 

Shri Karmarkar: Private imports 
through private trade channels? 

Mr, Speaker: This question was also 
answered before. 

Shri Damodara Menon: Sir, the hon.. 
Minister has said that'it is no, in thlt 
public interest to disclose the price ~ 
Burma rice. I want a ruling on that. 
After all we should know the price of 
artic'les the Government are importing. 

Mr. Speaker: The point is, what is 
there to be kept away under the plea of 
public interest. that the price should 
not be disclosed. 

Shri Karmarkar: Sir, I think in this 
matter the explanation that I give will 




